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utilisation is short. In most caoes the irri-
gation potential is utilised within a year or 
'0 afrer_ their completion. 

As to the assessment of land it may be 
stated that the total cultivable land in 
India during 1964-65, the latest year for 
which figures are available, is provisionally 
estimated at 444.3 million acres. The 
land under actual cultivation during that 
year is estimated at 368.4 million acres. 

(b) and (c). The State Governments 
have been advised to make use of the 
services of the Block Overseer for survey 
of minor irrigation and other item. of 
work coonecied with it. He i. also to be 
made use of for departmental construc-
tion, such of masonry works. on roads. 
He has also to handle the entire execution 
of work from initial survey and alignment 
to completion and measurement. In this 
connectiOll, a copy of a model job chart 
circulated to States for adoption is placed 
on the Table of the House. [Place41 in 
library See. No. LT-IS321671. 

DEsERT DI!VELOPMENT BOARD 

384. SHlU- AMRIT NAHATA: Will the 
Minister of FOOD AND AGRICULTURE 
he pleased to state : 

(a) the comp,,"ition and functio..,. of 
the Desert Development Board; 

(b) whether it has started functioning; 
(c) if not, the reasons therefor; 
(d) whether there are any non-official 

members on this Board; 
(e) if '0, the names thereof; 
(f) how many of them belong to or re-

present the desert areas; and 
(g) whether Government propose to 

appoint a non-official Chairman 
of the Board? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHlB 
SHlNDE): (a) The Board consists of 17 
members-13 official and 4 non-official. 
Its Chairman is the Secretary to the 
Government of India, Department of 
Agriculture. The other official members 
are the representatives of the Govern-
ments of Haryana, Rajasthan and Gujarat 

and of the Central Ministries of Finance, 
Irrigation & Power, Health & Family 
Planning, Education, Social Welfare, Com-
munications and the Planning CommissiOn, 
!be Director of the Desert Development 
Board (who is also the Secretary of !be 
Board) and the Director of the Central 
Arid Zone Research Institute, Jodhpur. 
The functions of the Board art>-

(i) to keep under constant review 
the preparation of schemes for 
the development of the desert 
areas; 

(ii) to an:ange for the executiOll of 
these &'chemes through the agen-
cies of the State Governments. 

(iii) to remove administrative bottle-
necks hindering the progress of 
the schemes; 

(iv) to arrange for training of per-
sonnel required for theae-
schemes, and in general; 

(v) to ensure that the desert areas 
of the country receive the atten-
tion they deserve. 

(b) and (c). The Desert Development 
Boatd has not yet started functioning due 
to difficulties in finding experienced and 
technically suitable officers. An officer 
from the Rajasthan Government has DO)1\' 

been selected for appointment to the pool 
cf the Director. Desert Development 
Board and he is expected to join on the 
14th November, 1967. The first meeting 
of the Board is proposed to be com-enea 
,oon after the Director has joined. 

(d) and (e). The following are the four 
non-official members of the Board :-

(1) Shri V. C. J. Patel, Patel Farm, 
Akol Chhoti, 1'ost Deesa, Distt. 
Banaskantha, Gujarat. 

(2) Shri Poonarn Chand Bishnoi, 
ViiI. Bacharana, P.O. Dhundara, 
P. S. Luni, Dist!. Jodhpur, Rajas-
than. 

(3) Col. Rattan Singh, Vill. & P.O. 
Gochhi, Teh. niajjar, Distt. lloh-
tak, Haryana.. 

(4) Shri W. R. Ghorpade, Raja of 
Sandur, Sandur Palace, Mysore, 
South India. 
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(f) Nos. I to 3 above belong to the 
Slates which have desert areas. 

(g) In the initial stages, a great deal of 
ollicial attention would be necessary for 
the programme of desert development 
The Desert Development Board would 
also be called upon to work in close 
collaboration and coordination with Cent-
ral Arid Zone Research Institute, Raj~
than Canal Authorities and the U.N.D.P. 
Project working in the desert area. It is, 
therefore, not proposed to appoint a DOD-

,,1IiciaI as Cbairman of the Board for the 
present. 
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FOOD SHIPMENTS PROM U.S.A. 

388. SHRI SARJoo PA..'lDEY: Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state : 

(a) whether it is a fact that the U.S. 
Government have sanctioned -immediate 
shipment of 2.5 million ton~ of wheat to 
India; and 

(b) if so, when the shipments are gning 
to be effected? 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI A..'lNASAHIB 
SlDNDE): (a) The last sanction Biven 




